SCHEDULE 1
FORM D
PROOF OF CLAIM BY FINANCIAL CREDITORS

der Re ¢ m‘) 18 of the Insolvency and Bankrupicy Board of India (Liquidation Process)

Date : 06.10.2021




DETAILS OF DOCUMENTS BY
REFERENCE TO WHICH THE
DEBT CAN BE SUBSTANTIATED

Detalls of Sanction

237/2009/10 dt.31.03.2010 along

with Common Hypothecation
Agreement dated 31.03.2010

CODDN/ADV-GEN/0OD1/2011-12 1d

04.04.2011 along with NF 493
Renewal Letter did.04.04.2011
284/2012 dated 15.03.2012 along
with supplemental Commaon
Hypothecation Agreement dated
15.03.2012
CODDN/SME/CR265/103/2012
Dated 24.08.2012 Along with
Suppimwntal Common

ion Agreements dated

hmuunt Rz in - In Lakhs
OCC-Rs.60 Lakhs &
Term Loan Rs. a0
Lakhs

Renewal of OCC Rs.60
Lakh

Rs.60 l:ilkhi and fresh

Term loan 2 of Rs. 28
lakhs

Renewal with
enhancement of OCC
limit from Rs.60 Lakhs
to Rs.100 lakhs

Renewal with
enhancement of limit
from Rs. 100 to Rs.
140 and Term loan 3
Rs. 60 Lakhs
Renewal of OCC limit
of Rs. 140 Lakhs

03 032012 |




- Roorkee dist- Haridwar

measurln 2750 sgmitr
Mortgage of shop
No B&S at first floor
Janak Nagar bajoria road
Saharanpur in the name
of Shrol. Vinad Kumar -
Dl'ﬂwt Tﬂtal Area

1

50 1"1' |




INDIA NON JUDICIAL
Government of Uttarakhand

=

e-Stamp

o IN-UK48845080450659T

M)/ Uk1203204/ DEHRADUN/ UK-DH
0320401480907639507T

=1
d
¥

%
Wi

o

¥ arm
ot

':1'_." 1_ Fo

e o R il B S N




AFFIBAVIT

4. L [VISHNU PRAMOD M L), currently residin 3 A K : :
] ; Bat[S4SAKTHI Vi RN L £
B SELRDUN do soleninly sffirm and state a5 folioun. AR SAHASRADHARA CROSSING

M/S RAYAN LABORATORIES PVT LTD the corparate debtor w i i
ik, at the liquida
commencement date, that is, the 6" day of October 2021 and still is, justly mdillmlynirdr::hwd 1o me
my co-partners in trade, or, as the case may be] in the sum of Rs.60250082/- ( Rupees Six Crore two
fi usand and eighty two rupees only.)

._I.n mpm.ﬁf-‘-m;: claim of the said sum or any part thereof, | have relied on the documents
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1e said documents are true, valid and genuine to the best of my knowledge, information and helief
‘nor have my partners or any of

belief, for my/ our use,




